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‘Bari 8. K. Paifi: It is not the point
as to which Goversment prepared
project. But, so far as the first
was concerned, the work is sus-
pended. The question is about both
the first and the second stages It
tas {0 be ruled out, because if the
second one is taken up, the first gets

4

the difficulties that T have mentioned

Shri Tysgi: May I know whether
es a result of the second project—it is
known as the second—the holy sikh
shrine of Paonta Sahab will be sub-
merged by about 250 feet?

Shri B. K. Patil: That is a fact
but I cannot vouch for the number of
feet,

S8hri Tyagi: May I know the extent
of the sgricultural flelds in the Dehra
Dun district and in Himachal Pradesh
that will be submerged under water?

Shri 8. K Patil: We shall know it
after the survey 1is completed I have
no information about it just now
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Mr. Speaker: Order, order. What
is the meaning of this insinuation?
In fact these Gosadans are meant to
take care of these cattle, The
bimar of the cattle is attended to.
But why should the hon. Member ssk
whether it is true or whether treat-
ment is being given in right earnest?
Why does he ask whether ‘1 earnest’
it 1g being attended to? I will not
allow such questions., Is it for the
purpose of killing that the Gosadans
are established?

Shri Surendranath Dwivedy: He
wanted to know whether any step or
action is being taken.

Mr. Speaker: How many are ill, how
many have been attended to and how
many have died” That appears to be
the question

Shri Swrendranath Dwivedy: He
wants the actual fact.

Mr. Speaker: “Are they bemng really
attended to” is the question. Will the
Minister accept it?

S8hri Surendranmath Dwivedy: The

actual question was

Mzr. Speaker: The hon. Members are
sometimes prompted, in their en-
thusiasm to put questions, to criticise
the Government. Well, I have no
objection, but they might criticise the
Government in a proper manner. But
they should not take advantage of
each question and use the House for
the purpose of making insinuations.
What exactly is the Gosadan for, un-
less 1t is for the purpose of taking care
of the cattle? If the hon. Member
wants to force the opinion and then
convert the House here, thare are
other opportunities. He can only put
a question and elicit an answer: how
many have fallen ill, how many have
been taken care of or how many have
A' d etc
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Shri Mohan Swarwup: I wanted to
know whether the purpose is ac-
tually served or not. That was my
point

Mr BSpeaker: It is served What

else will he say? What is the answer
that he expecta?
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Shri Rameshwar Tantia: Has there
been any increase 1n the supply of
milk?

Shri M V Krishnappa: No, Sir We
take them as unproductive and use-
less Cattle which might die come
to the Gosadans and milk 1s taken
from such cattle as w2ll continue in
milk Otherwise, we do not take these
cattle to the Gosadans for mikk
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Mr. Speaker: Order, order.
hon. Member is arguing; be is
reasons as to why it ought to
been taken.
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